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INTRODUCTION  
 

          

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is 

shown. The Priority Number, Priority Date and Priority Country  are also shown 

DESIGN NUMBER 273421  

 

 

CLASS 23-01 

AQUADYNE APPLIANCES PVT. LTD., REGD. OFFICE: H.NO: 946/545, KATH 

MANDI, HISAR, HARYANA. DIRECTOR IS TARUN BINDAL.  

DATE OF REGISTRATION  07/07/2015 

TITLE  FILTER CARTRIDGE 

PRIORITY NA  

DESIGN NUMBER  299240  

 

 

CLASS 09-07 

MSR INDIA LTD., UNIT NO. 301, SASI ICON, ROAD NO. 36, 

JUBILEE HILLS, HYDERABAD - 500033 (TS), INDIA. 

DATE OF 

REGISTRATION  
08/11/2017 

TITLE  CAP FOR BOTTLE 

PRIORITY NA  

DESIGN NUMBER 299246  
 

 

 

CLASS 02-04 

ROTHYô INC., 501 PACIFIC AVENUE, SAN FRANCISCO, 

CALIFORNIA 94133, UNITED STATES OF AMERICA.  

DATE OF 

REGISTRATION  
08/11/2017 

TITLE  SHOE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/603,576  10/05/2017 U.S.A. 
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DESIGN NUMBER 299248  

 

 

CLASS 12-16 

JAE HWA CO, LTD., (SOSABON-DONG) 1F. 33, SOSAM-RO, SOSA-GU, 

BUCHEONSI, GYEONGGI -DO 14694, REPUBLIC OF KOREA. 

DATE OF REGISTRATION  08/11/2017 

TITLE  
FIXING BRACKET OF ROOM MIRROR FOR 

THE FRONT WINDOW OF A CAR 

PRIORITY NA  

DESIGN NUMBER 299280  

 

 

CLASS 09-01 

SOHONI, NAMEETA, A WING 603, MAYFAIR MERIDIAN, CESAR ROAD, 

AMBOLI, ANDHERI WEST, MUMBAI - 400058, MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  09/11/2017 

TITLE  BOTTLE 

PRIORITY NA  

DESIGN NUMBER 299314  
 

 

 

 

CLASS 19-06 

DR. GHANSHYAM DAS GUPTA, DIRECTOR -CUM-PRINCIPAL, ISF 

COLLEGE OF PHARMACY, GT ROAD, GHAL - KALAN, MOGA (PUNJAB) 

INDIA PIN 142001. 

DATE OF REGISTRATION  10/11/2017 

TITLE  MOUNTABLE STATIONERY HOLDER 

PRIORITY NA  
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DESIGN NUMBER 299380  

 

 

CLASS 23-04 

MOLEKULE, INC., 1184 HARRISON ST., SAN FRANCISCO, CA 94103, UNITED 

STATES OF AMERICA.  

DATE OF REGISTRATION  13/11/2017 

TITLE  AIR PURIFIER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/604,972  22/05/2017 U.S.A. 
 

DESIGN NUMBER 299413  

 

 

CLASS 12-16 

HONDA MOTOR CO., LTD., 1 - 1, MINAMI - AOYAMA 2 - CHOME, MINATO - 

KU, TOKYO 107- 8556 JAPAN. 

DATE OF REGISTRATION  14/11/2017 

TITLE  FRONT BUMPER FOR AUTOMOBILE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2017-010647  19/05/2017 JAPAN 
 

DESIGN NUMBER 299428  

 

 

CLASS 06-01 

STEELCASE INC., 901 44TH STREET, S.E., P.O. BOX 1967, GRAND 

RAPIDS, MICHIGAN 49501-1967, UNITED STATES OF AMERICA.  

DATE OF REGISTRATION  14/11/2017 

TITLE  CHAIR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/605,425  25/05/2017 U.S.A. 
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DESIGN NUMBER 306949  

 

 

CLASS 09-01 

BEEZ INTERNATIONAL, H. NO. 171 -C, RISHI NAGAR, NEAR KALI MATA 

MANDIR, LUDHIANA -141001 (PUNJAB) INDIA, PARTNERS IS TARUN SHARMA. 

DATE OF REGISTRATION  21/06/2018 

TITL E BOTTLE 

PRIORITY NA  

DESIGN NUMBER 285611  

 

 

CLASS 21-02 

SOCCER INTERNATIONAL PRIVATE LIMITED, BASTI, SHEIKH ROAD, 

JALANDHAR -144002, PUNJAB, INDIA. 

DATE OF REGISTRATION  28/07/2016 

TITLE  MOULDED BALL  

PRIORITY NA  

DESIGN NUMBER 292409  

 

 

CLASS 16-06 

MR. OSCAR MENDEZ, C/O UPPER LAYERS SKIN CARE, INC. 

11708, INGLEWOOD AVENUE, HAWTHORNE, CALIFORNIA, 

UNITED STATES, POSTAL CODE-90250. 

DATE OF 

REGISTRATION  
04/04/2017 

TITLE  PROTECTIVE EYE SHIELD 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

US 29/580, 965  14/10/2016 U.S.A. 
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DESIGN NUMBER 300607  

 

 

CLASS 12-15 

AEOLUS TYRE CO., LTD., NO.48 JIAODONG SOUTH ROAD, JIAOZUO, HENAN, 

CHINA.  

DATE OF REGISTRATION  22/12/2017 

TITLE  TYRE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201730286882.7  03/07/2017 CHINA 
 

DESIGN NUMBER 277267  

 

 

CLASS 08-99 

PYROTECH WORKSPACE SOLUTIONS PVT LTD., PLOT NO. 438, 

ROAD NO. 18A, BHAMASHAH INDUSTRIAL AREA, KALADWAS, 

UDAIPUR - 313002. 

DATE OF REGISTRATION  04/11/2015 

TITLE  
DEFINITIVE CROSS-SECTIONAL 

ALUMINUM PROFILE 

PRIORITY NA  

DESIGN NUMBER 292888  

 

 

CLASS 23-04 

EMCO DYNATORQ PVT. LTD., 1002-1003, G.I.D.C, INDUSTRIAL ESTATE, 

WAGHODRA,  DISTRICT : VADODARA, INDIA.  

DATE OF REGISTRATION  15/04/2017 

TITLE  FAN BLADE 

PRIORITY NA  
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DESIGN NUMBER 300023  

 

 

CLASS 14-02 

GOOGLE LLC, 1600 AMPHITHEATRE 

PARKWAY, MOUNTAIN VIEW, CALIFORNIA 

94043, U.S.A. 

DATE OF 

REGISTRATION  
05/12/2017 

TITLE  LAPTOP 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/611,587  24/07/2017 U.S.A. 
 

DESIGN NUMBER 300025  

 

 

CLASS 13-02 

GOOGLE LLC, 1600 AMPHITHEATRE PARKWAY, 

MOUNTAIN VIEW, CALIFORNIA 94043, U.S.A.  

DATE OF 

REGISTRATION  
05/12/2017 

TITLE  EARBUD CHARGING CASE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/611,496  21/07/2017 U.S.A. 
 

DESIGN NUMBER 300027  
 

 

 

 

 

 

CLASS 13-02 

GOOGLE LLC, 1600 AMPHITHEATRE PARKWAY, MOUNTAIN 

VIEW, CALIFORNIA 94043, U.S.A.  

DATE OF REGISTRATION  05/12/2017 

TITLE  EARBUD CHARGING CASE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/611,496  21/07/2017 U.S.A. 
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DESIGN NUMBER 300029  

 

 

CLASS 13-02 

GOOGLE LLC, 1600 AMPHITHEATRE PARKWAY, MOUNTAIN VIEW, 

CALIFORNIA 94043, U.S.A. 

DATE OF REGISTRATION  05/12/2017 

TITLE  
ADAPTER ASSEMBLY FOR ELECTRONIC 

DEVICE 

PRIORITY   

PRIORITY NUMBER DATE COUNTRY 

29/612,915  04/08/2017 U.S.A. 
 

DESIGN NUMBER 300038  

 

 

CLASS 14-02 

GOOGLE LLC, 1600 AMPHITHEATRE PARKWAY, 

MOUNTAIN VIEW, CALIFORNIA 94043, U.S.A.  

DATE OF 

REGISTRATION  
05/12/2017 

TITLE  TABLET COMPUTER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/611,591  24/07/2017 U.S.A. 
 

DESIGN NUMBER 300040  

 

 

CLASS 14-02 

GOOGLE LLC, 1600 AMPHITHEATRE PARKWAY, 

MOUNTAIN VIEW, CALIFORNIA 94043, U.S.A.  

DATE OF 

REGISTRATION  
05/12/2017 

TITLE  TABLET COMPUTER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/611,591  24/07/2017 U.S.A. 
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DESIGN NUMBER 299706  

 

 

CLASS 09-01 

MANJUSHREE TECHNOPACK LIMITED, 60 - E&F, BOMMASANDRA 

INDUSTRIAL AREA, HOSUR ROAD, BANGALORE - 560 099, KARNATAKA, 

INDIA.  

DATE OF REGISTRATION  24/11/2017 

TITLE  BOTTLE 

PRIORITY NA  

DESIGN NUMBER 299776  

 

 

CLASS 09-05 

AMRUTHA AROMATICS, AMRUTHA TOWERS NO. 38, 9TH MAIN ROAD, 

BANASHANKARI, 2ND STAGE, BANGALORE -560070, KARNATAKA, INDIA, 

PARTNERS ARE T.V. RATHNA, T.V. SUBRAM ANYA SETTY, T.V. SRI LATHA, 

T.V. ROOPA AND T.V. KRISHNA.  

DATE OF REGISTRATION  28/11/2017 

TITLE  PACKAGING 

PRIORITY NA  

DESIGN NUMBER 299798  

 

 

CLASS 02-04 

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE, PLOT NO. 

10, MANGLAM PLACE, DISTRIC T CENTRE, SECTOR - 3, ROHINI, DELHI 

110085. 

DATE OF REGISTRATION  28/11/2017 

TITLE  FOOTWEAR 

PRIORITY NA  
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DESIGN NUMBER 299838  

 

 

CLASS 26-05 

1.NATIONAL INSTITUTE OF DESIGN, PALDI, AHMEDABAD -380007 

GUJARAT.  2. AROOP RATAN GUHA, FLAT NO. 3 403, ATS GREENS-2, 

PLOT A-58, SECTOR-50, NOIDA-201307. 

DATE OF REGISTRATION  30/11/2017 

TITLE  LAMP 

PRIORITY NA  

DESIGN 

NUMBER 
299850  

 

 

CLASS 25-01 

FLEXSTONE INC., 3, AMBICA INDUSTRIAL 

ESTATE, B/H. SUPER ATTA, VILLAGE - 

LYAVA, SANAND, AHME DABAD- 382110, 

GUJARAT, INDIA, PARTNERS ARE 

HARPREETSINGH ARORA AND DEVDUTT 

SHARMA.  

DATE OF 

REGISTRATION  
30/11/2017 

TITLE  
DECORATIVE ARTIFICIAL 

SLAB 

PRIORITY NA  

DESIGN NUMBER 299852  

 

 

CLASS 25-01 

FLEXSTONE INC., 3, AMBICA INDUSTRIAL ES TATE, B/H. 

SUPER ATTA, VILLAGE - LYAVA, SANAND, AHMEDABAD - 

382110, GUJARAT, INDIA, PARTNERS ARE HARPREETSINGH 

ARORA AND DEVDUTT SHARMA.  

DATE OF 

REGISTRATION  
30/11/2017 

TITLE  ARTIFICIAL DECORATIVE SLAB 

PRIORITY NA  
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DESIGN NUMBER 299854  

 

 

CLASS 25-01 

FLEXSTONE INC., 3, AMBICA INDUSTRIAL ESTATE, B/H. 

SUPER ATTA, VILLAGE - LYAVA, SANAND, 

AHMEDABAD - 382110, GUJARAT, INDIA, PARTNERS ARE 

HARPREETSINGH ARORA AND DEVDUTT SHARMA.  

DATE OF 

REGISTRATION  
30/11/2017 

TITLE  DECORATIVE ARTIFICIAL SLAB 

PRIORITY NA  

DESIGN NUMBER 299856  

 

 

CLASS 25-01 

FLEXSTONE INC., 3, AMBICA INDUSTRIAL ESTATE, B/H. 

SUPER ATTA, VILLAGE - LYAVA, SANAND, AHMEDABAD - 

382110, GUJARAT, INDIA, WHOSE PARTNERS ARE 

HARPREETSINGH ARORA AND DEVDUTT SHARMA.  

DATE OF 

REGISTRATION  
30/11/2017 

TITLE  DECORATIVE ARTIFICIAL SLAB 

PRIORITY NA  

DESIGN NUMBER 299858  

 

 

CLASS 25-01 

FLEXSTONE INC., 3, AMBICA INDUSTRIAL ESTATE, B/H. 

SUPER ATTA, VILLAGE - LYAVA, SANAND, AHMEDABAD - 

382110, GUJARAT, INDIA, PARTNERS ARE HARPREETSINGH 

ARORA AND DEVDUTT SHARMA.  

DATE OF 

REGISTRATION  
30/11/2017 

TITLE  DECORATIVE ARTIFICIAL SLAB 

PRIORITY NA  
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DESIGN NUMBER 299860  

 

 

CLASS 25-01 

FLEXSTONE INC., 3, AMBICA INDUSTRIAL ESTATE, B/H. SUPER ATTA, 

VILLAGE - LYAVA, SANAND , AHMEDABAD - 382110, GUJARAT, INDIA, 

PARTNERS ARE HARPREETSINGH ARORA AND DEVDUTT SHARMA.  

DATE OF REGISTRATION  30/11/2017 

TITLE  ARTIFICIAL DECORATIVE SLAB 

PRIORITY NA  

DESIGN NUMBER 299862  

 

 

CLASS 25-01 

FLEXSTONE INC., 3, AMBICA INDUSTR IAL ESTATE, B/H. SUPER ATTA, 

VILLAGE - LYAVA, SANAND, AHMEDABAD - 382110, GUJARAT, INDIA, 

WHOSE PARTNERS ARE HARPREETSINGH ARORA AND DEVDUTT 

SHARMA.  

DATE OF REGISTRATION  30/11/2017 

TITLE  ARTIFICIAL DECORATIVE SLAB 

PRIORITY NA  

DESIGN NUMBER 299864  

 

 

CLASS 25-01 

FLEXSTONE INC., 3, AMBICA INDUSTRIAL ESTATE, B/H. 

SUPER ATTA, VILLAGE - LYAVA, SANAND, AHMEDABAD - 

382110, GUJARAT, INDIA, WHOSE PARTNERS ARE 

HARPREETSINGH ARORA AND DEVDUTT SHARMA.  

DATE OF 

REGISTRATION  
30/11/2017 

TITLE  DECORATIVE ARTIFICIAL SLAB  

PRIORITY NA  
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DESIGN NUMBER 299866  

 

 

CLASS 25-01 

FLEXSTONE INC., 3, AMBICA INDUSTRIAL ESTATE, B/H. SUPER ATTA, 

VILLAGE - LYAVA, SANAND, AHMEDABAD - 382110, GUJARAT, INDIA, 

PARTNERS ARE HARPREETSINGH ARORA AND DEVDUTT SHARMA.  

DATE OF REGISTRATION  30/11/2017 

TITLE  DECORATIVE ARTIFICIAL SLAB 

PRIORITY NA  

DESIGN NUMBER 299880  

 

 

CLASS 25-01 

FLEXSTONE INC., 3, AMBICA INDUSTRIAL ESTATE, B/H. SUPER ATTA, 

VILLAGE - LYAVA, SANAND, AHMEDABAD - 382110, GUJARAT, INDIA, 

PARTNERS ARE HARPREETSINGH ARORA AND DEVDUTT SHARMA.  

DATE OF REGISTRATION  30/11/2017 

TITLE  DECORATIVE ARTIFICIAL SLAB 

PRIORITY NA  

DESIGN NUMBER 299882  

 

 

CLASS 25-01 

FLEXSTONE INC., 3, AMBICA INDUSTRIAL ESTATE, B/H. SUPER ATTA, 

VILLAGE - LY AVA, SANAND, AHMEDABAD - 382110, GUJARAT, INDIA, 

PARTNERS ARE HARPREETSINGH ARORA AND DEVDUTT SHARMA.  

DATE OF REGISTRATION  30/11/2017 

TITLE  ARTIFICIAL DECORATIVE SLAB 

PRIORITY NA  
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DESIGN NUMBER 299886  

 

 

CLASS 25-01 

FLEXSTONE INC., 3, AMB ICA INDUSTRIAL ESTATE, B/H. SUPER ATTA, 

VILLAGE - LYAVA, SANAND, AHMEDABAD - 382110, GUJARAT, INDIA, 

PARTNERS ARE HARPREETSINGH ARORA AND DEVDUTT SHARMA.  

DATE OF REGISTRATION  30/11/2017 

TITLE  DECORATIVE ARTIFICIAL SLAB 

PRIORITY NA  

DESIGN NUMBER 299888  
 

 

 

 

CLASS 25-01 

FLEXSTONE INC., 3, AMBICA INDUSTRIAL ESTATE, B/H. SUPER ATTA, 

VILLAGE - LYAVA, SANAND, AHMEDABAD - 382110, GUJARAT, INDIA, WHOSE 

PARTNERS ARE HARPREETSINGH ARORA AND DEVDUTT SHARMA.  

DATE OF REGISTRATION  30/11/2017 

TITLE  ARTIFICIAL DECORATIVE SLAB 

PRIORITY NA  

DESIGN NUMBER 299892  

 

 

CLASS 25-01 

FLEXSTONE INC., 3, AMBICA INDUSTRIAL ESTATE, B/H. SUPER ATTA, 

VILLAGE - LYAVA, SANAND, AHMEDABAD - 382110, GUJARAT, INDIA, 

PARTNERS ARE HARPREETSINGH ARORA AND DEVDUTT S HARMA.  

DATE OF REGISTRATION  30/11/2017 

TITLE  DECORATIVE ARTIFICIAL SLAB 

PRIORITY NA  
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DESIGN NUMBER 272266  

 

 

CLASS 13-03 

LIGHT & SHADE ELECTRICALS PVT. LTD., 4 -5A, 

12 TO 17, LUTHRIA HOUSE, SATIVALI ROAD, 

VASAI EAST, PALGHAR, DISTRICT THA NE 401208 

IN THE STATE OF MAHARASHTRA INDIA.  

DATE OF 

REGISTRATION  
21/05/2015 

TITLE  ELECTRICAL COVER PLATE 

PRIORITY NA  

DESIGN NUMBER 299502  
 

 

 

 

CLASS 24-04 

MANNKIND CORPORATION, 30930 RUSSELL RANCH 

ROAD, SUITE 301, WESTLAKE VILLAGE, CA 9 1362, 

UNITED STATES OF AMERICA.  

DATE OF 

REGISTRATION  
16/11/2017 

TITLE  INHALER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/604,731  19/05/2017 U.S.A. 
 

DESIGN NUMBER 299529  

 

 

CLASS 13-01 

BOSCH AUTOMOTIVE PRODUCTS (SUZHOU) CO. LTD., 

NO. 455 XING LONG STREET, SUZHOU INDUSTRIAL 

PARK, SUZHOU, JIANGSU, CHINA 215021. 

DATE OF 

REGISTRATION  
17/11/2017 

TITLE  MOTOR FOR VEHICLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201730184601.7  18/05/2017 CHINA 
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DESIGN NUMBER 299604  

 

 

CLASS 31-00 

BAJAJ ELECTRICALS LTD., 45/47, VEER NARIMAN 

ROAD, MUMBAI 400 001 MAHARASHTRA, INDIA.  

DATE OF 

REGISTRATION  
21/11/2017 

TITLE  JUICER BODY 

PRIORITY NA  

DESIGN NUMBER 299625  
 

 

 

 

CLASS 13-01 

1.ATTESHAMUDIN SHAMSHUDDIN SAYYAD, SRES ô SANJIVANI COLLEGE OF 

ENGINEERING, POST- SINGNAPUR, KOPARGAON-423603, TAL- KOPARGAON. 

DIST. AHMEDNAGAR  2. BHARTI MACHHINDRA SHINDE, SRES ô SANJIVANI 

COLLEGE OF ENGINEERING, POST - SINGNAPUR, KOPARGAON-423603, TAL- 

KOPARGAON. DIST. AHMEDNAGAR.  

DATE OF REGISTRATI ON 22/11/2017 

TITLE  MAGNETIC WIND TURBINE 

PRIORITY NA  

DESIGN NUMBER 299628  

 

 

CLASS 02-04 

GEOX S.P.A., VIA FELTRINA CENTRO 16, 

MONTEBELLUNA, FRAZIONE BIADENE (TREVISO), ITALY.  

DATE OF 

REGISTRATION  
22/11/2017 

TITLE  SOLE FOR FOOTWEAR 

PRIORITY NA  
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DESIGN NUMBER 299651  

 

 

CLASS 30-02 

1.KEN B. BURROWS, 105 SOUTH STATE, NO. 511, OREM, UTAH, 84058, U.S.A. 2. 

D. BRENT NOEL, 4102 N. QUAIL RUN DR., PROVO, UTAH, 84604, U.S.A. 

DATE OF REGISTRATION  23/11/2017 

TITLE  COMPONENTS FOR AQUAPONICS UNIT (SET) 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/605,103  23/05/2017 U.S.A. 
 

DESIGN NUMBER 299661  
 

 

 

 

 

 

CLASS 06-01 

M/S. VIBGYOR MASTERBATCHES PVT. LTD., PACKAGING DIVISION, 594 

URLA INDUSTRIAL AREA, RAIPUR 493221 CHHATTI SGARH, INDIA.  

DATE OF REGISTRATION  23/11/2017 

TITLE  CHAIR 

PRIORITY NA  

DESIGN NUMBER 299675  

 

 

CLASS 12-11 

HERO CYCLES LIMITED, HERO NAGAR, G.T. ROAD, 

LUDHIANA - 141003 (PUNJAB), INDIA. 

DATE OF 

REGISTRATION  
23/11/2017 

TITLE  BICYCLE 

PRIORITY NA  



The Patent Office Journal No. 04/2019 Dated 25/01/2019                                    4056 

 

 

DESIGN NUMBER 261492  

 

 

CLASS 12-16 

EMBRAER S.A., AV. BRIGADEIRO FARIA LIMA, 2.170, 

SÃ£O JOSÉ DOS CAMPOS - SP - BRAZIL, 12227-901. 

DATE OF 

REGISTRATION  
02/04/2014 

TITLE  PASSENGER SERVICE UNIT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/469,015  04/10/2013 U.S.A. 
 

DESIGN NUMBER 291610  

 

 

CLASS 15-02 

BATTLEMAX (PTY) LTD, 299 BAROLONG STREET, ICON 

INDUSTRIAL PARK, SUNDERLAND RIDGE, CENTURION, 

SOUTH AFRICA.  

DATE OF 

REGISTRATION  
07/03/2017 

TITLE  IMPELLER FOR A SLURRY PUMP 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

F2016/01328  09/09/2016 SOUTH AFRICA 
 

DESIGN NUMBER 291612  

 

 

CLASS 15-02 

BATTLEMAX (PTY) LTD, 299 BAROLONG STREET, 

ICON INDUSTRIAL PARK, SUNDERLAND RIDGE, 

CENTURION, SOUTH AFRICA.  

DATE OF 

REGISTRATION  
07/03/2017 

TITLE  CASING FOR A SLURRY PUMP 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

F2016/01312  08/09/2016 SOUTH AFRICA 
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DESIGN NUMBER 291614  

 

 

CLASS 15-02 

BATTLEMAX (PTY) LTD, 299 BAROLONG STREET, 

ICON INDUSTRIAL PARK, S UNDERLAND RIDGE, 

CENTURION, SOUTH AFRICA.  

DATE OF 

REGISTRATION  
07/03/2017 

TITLE  CASING FOR A SLURRY PUMP 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

F2016/01324  09/09/2016 SOUTH AFRICA 
 

DESIGN NUMBER 300321  

 

 

CLASS 15-03 

NATIONAL AGRO IN DUSTRIES, LINK ROAD, INDUSTRIAL AREA 

A, OPPOSITE TRANSPORT NAGAR, LUDHIANA - 141003, PUNJAB. 

DATE OF REGISTRATION  13/12/2017 

TITLE  SPRING LOADED TINE 

PRIORITY NA  

DESIGN NUMBER 300324   

 

 

CLASS 07-01 

M/S. AVISHKAR INDUSTRIES, C/9, SAI UD HYOG NAGAR, GODDEV FATAK 

ROAD, PANCHAL, NEAR GAS GODOWN, BHYANDER (EAST), PIN: 401 105, 

DIST.: THANE, MAHARASHTRA (INDIA). WHOSE PROPRIETOR IS MITESH 

VAKHARIA.  

DATE OF REGISTRATION  13/12/2017 

TITLE  JUG 

PRIORITY NA  
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DESIGN NUMBER 300404  

 

 

CLASS 06-11 

WELSPUN FLOORING LIMITED, WELSPUN 

HOUSE, 6TH FLOOR, KAMALA CITY, SENAPATI 

BAPAT MARG, LOWER PAREL (W), MUMBAI - 

400013. 

DATE OF 

REGISTRATION  
15/12/2017 

TITLE  CARPET 

PRIORITY NA  

DESIGN NUMBER 300476  

 

 

CLASS 12-08 

BAYERISCH E MOTOREN WERKE 

AKTIENGESELLSCHAFT, PETUELRING 130, 80809, 

MUENCHEN, GERMANY.  

DATE OF 

REGISTRATION  
18/12/2017 

TITLE  CAR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

DE 402017100725.8  20/06/2017 GERMANY 
 

DESIGN 

NUMBER 
307624   

 

 

 

CLASS 28-03 

VITTORIO VELHO, MODELS LEGACY 

COMPLEX, BLDG. #3, FIFTH FLR. #F03/F04, 

NEAR SKODA AUTO, TALEIGAO, PANAJI, 

GOA 403002, INDIA. 

DATE OF 

REGISTRATION  
11/07/2018 

TITLE  SHAVING RAZOR 

PRIORITY NA  


